386

BEFORE THE HONB’LE COURT OF NATIONAL GREEN
TRIBUNAL, NEW DELHI

OA NO. 339/2023
IN THE MATTER OF:
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BEFORE THE HONB’LE COURT OF NATIONAL GREEN
TRIBUNAL, NEW DELHI

OA NO. 339/2023
IN THE MATTER OF:

DEEPTI GUPTA ...APPLICANT

VERSUS

MINISTRY OF ENVIORMENT AND FOREST AND
CLIMATE CHANGE AND ORS.

....RESPONDENTS
AFFIDAVIT
I, Deepti Gupta, R/o Flat No, 65-D, Block CA, Shalimar Bagh, Delhi-

110088 do hereby solemnly affirm and declare as under:

1. I say that I am resident of Block CA, Shalimar Bagh, Delhi-
110088 and am conversant with the facts of the present case

and as such I am competent to swear this affidavit.

2. That upon revisiting the open green area of Shalimar Garden
and the Western Yamuna Canal on 07.04.2024, the Applicant
found that the discharge of sewage, wastewater, and municipal
waste is still ongoing and the open green zone of Shalimar
Garden and the entire 1.4 Km stretch of the Western Yamuna
Canal starting from the CA Block Shalimar Bagh till the Outer
Ring Road remain highly contaminated and polluted.

3. That the sewage and waste water accumulated in the open
green zone of Shalimar Garden has not been removed and, the
municipal and solid waste is still lying in the said green area
and open area around it. Further, the broken wall between the
green area of Shalimar Bagh and Western Yamuna Canal is
still being used as a sewage inlet by the slum dwellers to
discharge the sewage and waste water to the said green area
and till date no steps have been taken by the Respondents to
close and repair the broken wall and block the sewage inlets to
said green area. The copy of the latest photographs dated
07.04.2024 of the open green area of Shalimar (}’arden and the
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adjacent Jhuggi Clusters and Western Yamuna Canal are

annexed herewith as Annexure — A9 (Colly).

4. That the open green zone of Shalimar Garden and the Western
Yamuna Canal are continuing to serve as dumping grounds for
sewage and waste and the slum dwellers and the private
garbage collectors are continuously dumping their waste water,
sewage, and municipal waste into the Western Yamuna Canal
as no proper provision for waste disposal has been provided by

the Respondents till date.

5. That it was further observed during the visit that still the open
defecation continues unabated in the unfenced/unbarricaded
open green area. Furthermore, the sewage and municipal waste
continue to pose a significant health hazard for the Applicant,

the slum dwellers, and other residents of Shalimar Bagh, Delhi.

6. That it was further observed during the visit that the municipal
and waste solid waste accumulated in the Western Yamuna
Canal has not been removed. Moreover, the municipal waste
dumped along with the boundary wall of Block CA Shalimar
Bagh has been covered with debris and as the same has not
been disposed off as per the environmental laws and various
directions of this Hon’ble Tribunal in various cases for dealing
with solid municipal waste. The Respondents are not disposing
off the solid municipal waste in accordance to the Solid Waste
Management Rules, 2015 as well as the various directions by
this Hon’ble Tribunal. Thus, the open green area of Shalimar
Garden and the Western Yamuna Canal still remain highly
contaminated and polluted. The copy of the latest photographs
dated 07.04.2024 are annexed herewith.

‘m7 That during the visit the subject site, Deponent had found a
S N )
")signage erected by the Delhi Development Authority

*Jindicating that the Sheesh Mahal (open green area of Shalimar
=~/ Garden) is a designated as a “District Park” and is managed by
the Delhi Development Authority. The aforesaid area has also
been marked and classified as “P2 — City Park, District P%K
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Community Park” in the Land Use Plan of the Master Plan of
Delhi 2021. The photograph of the sign board of Sheesh Mahal
(open green area of Shalimar Garden) is annexed herewith as
Annexure — A10. The copy of Land Use Plan of the Master
Plan of Delhi 2021 is annexed herewith as Annexure — A11.

8. That the Deponent further prays that the Hon’ble Tribunal may
issue appropriate directions for removal of the accumulated
solid municipal waste and sewage from the open green area of
Shalimar Garden (Sheesh Mahal) and Western Yamuna Canal,
and to further impose heavy penalty or costs on the
Respondents as their continuous negligence have resulted in

damage to the flora and fauna of site.

9. That the contents of the original application and rejoinders to

the reply filed be read in conjunction with this present affidavit.
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ANNEXURE - A1l
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